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(3) rebate for non-burning of 
street lights. 

(c) No complaint in this regard has 
been received. 

(d) Does not arise. 

Kerala Eleetrieit,. Beard 

4563. Sbrl A. K. Oopalan: 
Shrl VaSudenn NaIr: 
Sbrl Warlor: 

WilJ the Minister of IrrICatlon and 
Power be pleased to state: 

(a) whether any complaint has 
been received from the Kozhikode 
Corporation against the irregular 
power supply by the Kerala Electri-
city Board; 

(b) whether it is a fact that power 
failures has become frequent in 
Kozhikode; 

(c) if so, the reasons therefor; and 

(d) the measures proposed to be 
taken to remedy the situation? 

The Minister of irrigation and 
Power (Sui Fakhruddln Ahmed): (a) 
Yes; Certain complaints have been 
received from the Kozhikode Corpo-
ration regarding frequent pow"," 
failure and low voltage. 

(b) Yes. 

(c) Power supply to Kozhikode i. 
given both from Madras and Kerals 
grids. The increase in off-take of 
power over the allotted amount from 
Madras grid results in frequent inter-
ruptions and drop i'n voltage condi-
tions. 

(d) The power position is expected 
to improve with the commissioning of 
the generating units at Sabirigiri and 
Sholayar. It is proposed to give the 
entire supply of power to Kozhikode 
from Kerilla grid. That will stablise 
the power supply to Kozhikode. 

Power TrallSllllllllon Line 

41164. Shri A. K. GopaiaD: Will. the 
Minister of Irrigation and Power be 

pleased to state: 

(a) whether the Chief Minister of 
Mysore has promised to construct 
20,000 KV. transmission line upto 
Kasargode boundary of Kerala; 

(b) if so, the action taken by the 
Kerala Electricity Board to draw a 
linking line upto that place; 

(c) whether Government are aware 
that the Mysore power is costly due 
to the circuitous route that it is 
taken to Kerala; and 

(d) if so, whether Government 
have issued any instruction to the 
Electricity Board to immediately 
construct this short cut route? 

The Minister of Irrlptlon aIlI1 
Power (Shrl Fakhraddln Ahmed): (a) 
The MY90re State Electricity Board are 
constructing a 110 KV transmission 
line from Mangalore in Mysore upto 
Kerala border. 

(b) The Kerala State Electricity 
Board are constructing the counter-
part llO KV transmission line from 
the border to Kasargode. 

(c) Yes. 

(d) Yes. 

Induotrlal Housing Scheme In Bihar 

4565. Shrilnati RamduJari Sinha: 
Will the Minister of works, Housing 
and U.ban Development be pleased 
to state: 

(a) the numbel' 
Bihar State who 
houses under the 
Scheme; 

of employers in 
ha ve constructed 
Industrial Housing 

(b) the amount of loan sanctioned 
by the Government till 1964-65; 

(c) the extent to which the hous-
ing accommodation has been provided 
and the names of the Industrial esta-
blishment and the number of em-
ployees who are provided with ac-
commodation; 

(d) the number of application. 
pending for such lOan; and 




